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the Treasury. There are so many 
things that have to be done; we have 
to apply; then, the collector has to 
see, then there are notings on files, 
and there are many officers through 
whose hands the flies have to go; and 
after nearly six or ten months or 
even years, the order for the refund 
Is given, and then we get the money.

Therefore, my submission is that 
the Minister should think over this 
and make it very simple so that a 
person going to the collector with the 
stamps will get the amount within a 
few days without unnecessary trouble 
and harassment. I hope Government 
will think over this seriously.

Mr. Deputy-Speaker: I think we 
can resume the discussion on this Bill 
tomorrow.

Shri B. R. Bhagat: We can finish it 
today.

Mr. Deputy-Speaker: There are
some other hon. Members also who 
want to speak.

Shri B. R. Bhagat: I do not think 
there are any other hon. Members 
desiring to speak. I shall just take a 
minute or two.

Some Hon. Members: We shall take 
it up tomorrow.

Mr. Deputy-Speaker: We shall take 
it ud tom orrow .

We shall now take up the next item 
on the Order Paper.

MOTION RE: REPORT OF UNIVER-
SITY GRANTS COMMISSION

Shri Harish Chandra Mathur (Pali). 
I beg to move the following motion 
standing in my name and those of 
eleven other hon. Members of this 
House:

‘"That the Report of the Uni-
versity Grants Commission for 
the period December, 1953 to

March. 1957, laid on the Table of
the House bn the 3rd March, 1958,
be taken into consideration."
it will have to be conceded that we 

wasted a lot of time, and very valu-
able time at that, and were not even 
able to appoint the University Grants 
Commission till 1956. It is true that 
certain ad hoc arrangements were
made, but these arrangements were 
half-hearted and perfunctory, and 
those persons whose hands were al- 
ready full with other work were asked 
to carry on as chairman and members 
of the commission almost as off-time 
jobs. All this has happened, and 
what is much more important is that 
university education has been ignored 
at the most crucial time in the nation’s 
history when new problems and new 
ideas in the wake of Independence 
and Partition had a great impact on 
our life. And during these seven or 
eight years, when university educa-
tion has started expanding under 
very abnormal circumstances, during 
this very crucial period in the nation's 
life, it is really painful and unfortu-
nate to find that there was little or 
nothing done to see that a certain 
new content and certain new values 
wen- given to our university educa-
tion so that the already low standards 
of I'ducation did not further deterio- 
rati' and more co-ordination was. 
brought about.

1 mention this only to stress that 
these circumstances have cast a far 
greater and accumulated responsibili-
ty both on Government as well as on 
the University Grants Commission. 
Now, they have got to tackle pro-
blems which are the resultant of a 
situation which went uncared for, and 
at a time, which, as I mentioned 
Defore, was the most crucial in the 
nation’s life. But I have to hesitation 
in congratulating Government on the 
composition of the University Grants 
Commission when it was appointed in 
1957. The personnel of the commis-
sion is certainly unexceptionable; it 
commands the respect and. confidence
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of the people. And we must take this 
opportunity to express our gratitude 
to the present chairman of the Uni-
versity Grants Commission who in 
certain very difficult circumstances 
was able to rise above the situation 
and accept the chairmanship of the 
University Grants Commission and 
without any remuneration. Though 
he has been working without any 
remuneration, still it will have to be 
acknowledged that he has put in ex-
traordinary zeal, and he has worked in 
a selfless manner.

I am also prepared to concede, and 
it is gratifying to acknowledge, that 
during the year 1956-57, a little com-
mendable work has been done by the 
University Grants Commission; 
though they were working under cer-
tain handicaps, constitutional as well 
as financial, and though because of 
those limitations, their physical 
achievement is not very much, yet, 
what is much more important, to my 
mind, is that a good bit of thinking has 
been done. Good thinking has been 
done by the commsision as well as by 
certain committees. And as we go 
through the report, we also see that 
there is a determination to go ahead 
and to tackle the problems in a bold 
manner. This too is acknowledged by 
all of us.

But I am really sorry to have to 
say that Government have not played 
their part in the game. My hon. 
friend whom I personally hold, and 
we hold, in personal affection, made a 
loud claim on the floor of the other 
House the other day that the univer-
sities, the Centre and the University 
Grants Commission had all worked in 
a spirit of concord; he said that they 
worked in an exceptionally harmoni-
ous manner. I am afraid I cannot 
admit this claim by the Government 
and by the Minister.

If we go through the report, where 
do we find the University Grants 
Commission coming in immediate con-
tact with the Ministry? We are told 
that the co-operation and assistance 
of the Ministry is wanted. Though it

Grants Commission 
is a very dignified report and written 
very well, still if we read through the 
lines, we find that they leave an un-
mistakable impression on anyone who 
reads with his eyes open, that the 
University Grants Commission did not 
get the co-operation and support 
which they were legitimately entitled 
to get from Government.

The University Grants Commission 
have mentioned that even during 1956- 
57, they were told by Government 
that they would get only Rs. 2'75 
crores, excluding, of course, certain 
grants for the- Central universities. 
They had, as a matter of fact asked 
for Rs. 5 • 24 crores. If these demands 
were exorbitant and exaggerated, then 
wo could understand the difficulties 
of Government. But my submission is 
that these demands were absolutely 
within the Plan, and within the provi-
sions which had already been made; 
and still, these amounts have not been 
made available.

And the matter does not end here. 
The commission further complain that 
they do not know what they are going 
to get during the rest of the Plan 
period. If they do not know what 
they are going to get during the rest 
of the period, how on earth are they 
going to plan, and how on earth are 
they going to draw up their program-
me, and on what basis are they going 
to make funds avaialable to the vari-
ous universities where they have got 
to do a colossal job? I submit that 
this is very unfair to the commission.

We understand that a sum of Rs. 27 
crores has been set apart for the 
University Grants Commission, or 
rather for the universities, I might 
say. But the University Grants Com-
mission does not know whether the 
whole amount will be made available 
or not. At a time when the country 
is clamouring and the country is feel-
ing very much perturbed about the 
deterioration in the standards in the 
universities, it is really shocking to 
know that our hon. friend is not even 
in a position to say that the amount 
which has been set apart will be
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made available. If this is the state 
of affairs, then how on earth are we 
going to expect the University Grants 
Commission to work with any amount 
of satisfaction?

The only other matter which the 
Commission referred to Government 
was regarding the affiliated colleges—
I am talking about the co-operation 
and support given by the Ministry. 
There is no other important matter 
which was referred by the Commis-
sion to the Ministry. They recom-
mended that improvement in the affi-
liated colleges is essential, it is the 
crux of the problem and it has got to 
be solved. The additional expenditure 
should be shared by the Centre and 
the States. But the Central Govern-
ment do not see eye to eye with the 
Commission, and they do not know 
what they can do in this matter. They 
have made a reference to it in the 
Report itself.

The Minister of Education (Dr. K. 
L. Shrlmall): May I inform my hon. 
friend that Government have already 
taken a decision with regard to the 
affiliated colleges? They have appro-
ved of the scheme which was prepared 
by the Dcshmukh Committee and it is 
now in the process of implementation. 
The matter was under consideration 
when the Report was submitted by the 
University Grants Commission.

Shri Harish Chandra Mathur: I am
very glad that after all, Government 
have seen light and reason. X would 
like to remind my hon. friend that at 
the time the University Grants Com-
mission was constituted, we stressed 
this point very much on the floor of 
the other House. I said—you cannot 
even touch the problem, you can do 
absolutely nothing until and unless 
you extend your assistance to affiliated 
colleges. I do not know exactly the 
percentage; possibly 90 per cent of 
University education is being impart-
ed by these colleges. Now we have 
been clamouring from 1956 when this 
measure was brought before the

House, and even in this Report it has 
been said that Government do not see 
eye to eye with the Commission. I 
am very glad to learn that this has 
been conceded after all. They should 
have had the proper vision. As a 
matter of fact, the lead should have 
come from the Government themselv-
es. They had all the criticism. If 
there is no lead from Government 
and if in spite of the criticism offered 
in the House, if in spite of the recom-
mendations of the Commission, all 
sorts of obstructionist policies are fol-
lowed and demands are not conceded 
in time, it will necessarily have its 
own effect.

While talking about affiliated col-
leges, there are the grades. You will 
be surprised to know that in these 
colleges where you have got even 
post-graduate studies, the grade for 
the Principal has been proposed as 
Rs. 600—800. Now, this grade has 
got to be examined. I shall be per-
fectly satified with this grade Rs. 600— 
800, but then it has got to be exa-
mined in the context of the pay struc-
ture obtaining in this country. Let us 
not forget that this grade of Rs. 600— 
800 is much less than what an Under-
secretary gets; it is even half of what 
a Deputy Secretary gets. If this is the 
approach that they have got, if they 
want that heads of post-graduate col-
leges should get half the salary of a 
Deputy Secretary or Under Secretary, 
then let us have no illusions; let us 
be very clear in our minds that wc 
are going to have third-rate teachers 
in the profession and that the stand-
ard of education will continue to be 
very low and will deteriorate.

There is no other choice and no 
other go. I know the difficulties of 
Government. I can say that we cannot 
go beyond our means. But let us 
have a proper pay structure. Now the 
Pay Commission is sitting. I think 
this question should be brought 
strongly before the Commission. The 
entire integrated pay structure of the 
country has got to be examined if we
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are going to make any advance and 
improvement, if people of light and 
learning are to be drawn to Universi-
ties, if first-class people are to be 
drawn to the engineering line and 
the industrial line on the one hand 
and to the teaching profession on the 
other. That is most essential if we 
are to make any progress worth the 
name. So my hon. friend should not 
be grudging in this. I think he will 
have to display a lot of strength and 
vision. He will have to go about in 
this matter not in the hackneyed 
manner, not in a routine and rut 
manner, but he will have to develop 
special strength to deal with these 
problems if we are really to break 
the ice.

Having said this, I would like to 
say a word about the question of 
matching grants. The University 
Grants Commission has also referred 
to it. They say that it gives rise to a 
lot of difficulties and delays. I would 
like to know from the hon. Minister 
whether the Central Government have 
given any thought to this matter or 
not and how they are going to deal 
with this matter. You will be 
surprised to know that even when 
the Central Government were pre-
pared to give a particular set of grad-
es to Universities, it is only about 14 
Universities who have taken advan-
tage of it; the other 7 have not taken 
any advantage of it because of this 
trouble of matching grant.

Now, I am talking on a fundamental 
basis on a fundamental question when 
I am talking about matching grants. I 
would like to invite the Minister’s 
attention to what the Finance Minis-
ter stated in the other House. He 
said that in a welfare State, the 
question of the resources of the States 
as distinct from the resources of the 
Centre does not arise at all. It is 
against the concept of a welfare State. 
I wish my hon. friend to revise his 
notions about these matching grants, 
about the responsibilities of the State

Governments. We have a welfare 
State. Take, for example, the State 
of Rajasthan. Is it not a fact that that 
State has done all it could possibly do 
to raise add.tional revenues? The 
Planning Commission said that the 
State has to raise another Rs. 8 croves 
during the F. Y. Plan. They have 
gone out of their way in imposing all 
burdens on the poor people and have 
raised additional Rs. 8 crores, and yet 
they are not able to take advantage 
of this matching grant. Am I to 
understand that these States are going 
to be starved? Am I to understand 
that the standard of education in half 
the States in India is going to be diffe-
rent from that in the other half? Is 
that Government’s concept of a wel-
fare State? Is it not an ante-diluvian 
concept which is better discarded ear-
lier than later? The Commission has 
itself in ,'ited attention to this.

Then the attention of the Commis-
sion should be pointedly invited to 
two most important factors. One is 
the failures in Universities. I think 
it is onb -n this country that failures 
of students are so abnormal. Let us 
imagine what colossal national wealth, 
national energy and national time are 
lost over these. It is not the system 
of examination that I am talking of; 
it is the system of education that I 
am referring to. Something has got 
to be done. Maybe, they want to ad-
mit to Universities only persons who 
get 50 per cent marks. But this colos-
sal waste of national wealth and natio-
nal energy in terms of these failures 
have a hundred and one evils flowing 
from them, as the position exists to-
day. Most of the difficulties and evils 
we face are due to this unsatisfactory 
state of affairs, the failures in Univer-
sities. Immediate thought should be 
given to this matter.

It becomes the responsibility—we 
will not blame the students once they 
admit the students—of the institution, 
it becomes the responsibility of the 
University to see that during the 
prescribed time they impart them 
education which fits them to pass th» 
examination after the specified period.
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Otherwise, it means a colossal waste 
of time.

Another thing also is relevant. 
Though we are limited of funds, there 
is considerable waste of money in 
Universities. I know of a particular 
University where from year to year it 
has been pointed out that there are 
no regular accounts being kept, said 
that huge waste is being indulged in. 
This wasteful expenditure will have 
to be taken note of before the Uni-
versity Grants Commission makes 
funds available to the various Univer-
sities.

I also want to know what is the 
position of the University Grants 
Commission so far as the scientific and 
technical personnel is concerned; whe-
ther the University Grants Commis-
sion has any responsibility for the 
higher technical education or not. My 
mind is not clear. As I said the other 
day, I do not feel at all happy about 
this bifurcation of the Ministry. 1 am 
not able to understand and I cannot 
understand how it can work efficient-
ly. The University Grants Commis-
sion is under the control of my hon. 
friend here.

At present this country is very 
much concerned about the stepping up 
of technical education and about scien-
tific personnel. Has the University 
Grants Commission got any responsi-
bility or not? Will the University 
Grants Commission be able to give 
the same treatment for the require-
ments of technical personnel? Who is 
going to judge it? Is my friend going 
to judge it or somebody else? How is 
co-ordination going to be brought 
about and how is the responsibility 
going to be discharged?

We had a resolution placed on the 
Table of the House by the hon. Prime 
Minister. We do not know what has 
been done since then, to give effect 
to the fine ideas embodied in that 
resolution. I would feel grateful if 
my hon. friend enlightens us on this 
subject, because there must be a cer-

tain body which plans our scientific 
and engineering personnel. The Prime 
Minister in his public utterances has 
all the time been saying that this is 
our great bottleneck. He spoke wily 
the other day. But, I wish to point 
out that there is no proper planning 
of the requirements; and, much more 
than that, there is absolutely no plan-
ning for the utilisation of the scienti-
fic personnel. Nobody knows that.

I would like to know from my hon. 
friend, who is responsible to say that 
there is proper utilisation of the scien-
tific and engineering personnel. If 
there is any investigation made, it 
will be found that most of the engi-
neering talent in this country is being 
wasted. They are not doing the engi-
neering job at all; they waste most of 
their time like Babus in office. At 
the time when the country needs tech-
nical personnel, why is it that much 
of our talent is being wasted? Even 
the existing talent is being wasted. I 
know it from experience that at least 
60 to 70 per cent of the time of our 
engineers is wasted simply in office, 
doing the administrative job or the 
Babu’s job. I think there should be 
a certain authority because they alone 
will be able to do something about 
it..

Another most important point to 
which I would like to refer is about 
the medium of instruction in the 
Universities. I feel deeply concerned 
about it. I think a lot of harm has 
already been done in this country 
because of the wavering and the inde-
cisive policy of the Centre as well as 
the States in this matter. We are 
going to be worse off than what we 
were in the past. At least we had 
one medium of instruction in all our 
Universities before independence, 
whether it was English or whatever it 
might be. But. now, if the regional 
languages take the place of the 
medium of instruction, let us calmly 
visualise what is going to happen. 
Apart from the falling standards, 
apart from the various hundred other
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should be no difficulty; and that is all 
I am interested in. Till you come to 
any conclusion, let English continue.

difficulties which might arise out of it, 
what is going to happen? Today my 
son is receiving education in Banga-
lore in an Engineering College; and 
Shri Dasappa’s son is receiving edu-
cation in Delhi. Are we then going 
to stop tljis? I think the University 
Grants Commission should give pro-
per thought to this matter.

They have been giving thought to 
something which is far less important, 
about the standard of English. I am 
not very much concerned with it. Of 
course, we must maintain a very high 
standard of English. It is true Eng-
lish has its own place. English will 
certainly be required for international 
use and also for our use here. But, 
what is most important is, what is 
going to be the medium of instruc-
tion. I should say that until and un-
less we come to some agreement, let 
English continue to be the medium. 
There is no harm. Let us not be in 
a hurry. Let us not do any harm to 
ourselves by adopting the regional 
languages in the various Universities. 
The regional languages have their own 
place. They can be given all the fillip 
they can be stimulated and encourag-
ed in any manner you like. But the 
integrity of the country, the national 
unity of the country should, under no 
circumstances, be impaired by adopt-
ing the regional languages in any of 
the Un'Vcrsitics and the University 
Grants Commission should make. . . .

An Hon. Member: What is your sug-
gestion?

Shri Harish Chandra Mathur: Let
English continue till we are agreed. I 
am prepared to adopt Telugu. What 
does it matter if Telugu is adopted as 
the language for the entire country, 
if you are agreed upon it? It does 
not matter. But, let there be one uni-
fying language which is adopted by 
the entire country so far as Univer-
sity education is concerned. Let us all 
understand each other. Let your son 
go and study in Rajasthan; and let 
my son go and study in Hyderabad. 
There should be no bar and there

Motion re:

There is no harm. It would be far 
more dangerous to impose these regio-
nal languages in our efforts simply to 
oust English.

In conclusion, 1 would say that 
another important aspect to which the 
Universities have got to give their at-
tention is the very purpose of the 
University. It is time now that we 
examine and investigate whether the 
Universities are fulfilling the purpose 
lor which they are meant. Don’t think 
1 am crazy, or that I am making 
novel suggestions.

Only during last May, in May 1957,
in England in the House of Commons 
an hon. Member tabled a resolution 
asking for the appointment of a Royal 
Commission to enquire into whether 
,the Universities are fulfilling the pur-
pose for which they were meant. I 
am not suggesting the appointment of 
any Commission; but, I do suggest 
that the University Grants Commis-
sion itself examine this question whe-
ther the purpose is being fulfilled. One 
of the purposes, we know, is to eater 
to the vocational needs of the com-
munity. What are the vocational needs 
of the community? The Universities 
must so plan and organise that they 
bring about national unity. I think 
little or nothing has been done in that 
direction. We have lost in the begin-
ning, the most valuable 7 or 8 years. 
We must bring about emotional, moral 
and mental integration. Universities 
must pay particular attention to 
strengthening the moral fabric of our 
students.

There are so many other points; 
but I think there would be many 
other hon. friends who will be speak-
ing and they will be dealing with 
them.

Mr. Deputy-Speaker: Motion moved:
"That the Report of the Univer-

sity Grants Commission for the 
period December, 1953 to March,
1957, laid on the Table of the
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House on the 3rd March, 1958, be
taken into consideration.”
May I know roughly how much 

time the hon. Minister would require?
Dr. K. L. ShrimaH: It will depend 

upon the points raised; anyhow, 1 
may take about 25 to 30 minutes.

Mr. Deputy-Speaker: We have got 
only one hour for the other hon. Mem-
bers to speak. So let us have 10 
minutes each. Shri Mukerjee.

Shri H. N. Makerjee (Calcutta—
Central): Mr. Deputy-Speaker, Sir, 
when the University Grants Commis-
sion Act was passed some two years 
ago, the country and Parliament had 
great expectations. Its Chairman, 
whom we miss here in this House, a 
scholar with versatile interests and, at 
the same time, an eminent adminis-
trator, is naturally somebody from 
whom we have a right to expect a 
great deal. Yet, I fear I cannot en-
thuse over the work which is reported 
to the House.

This report, I should say in the 
beginning, is a rather sketchy affair. 
The idea of the University Grants 
Commission was that it should look 
after the expansion of educational 
opportunities, it should look after the 
determination and development of 
standards that it should try to improve 
the conditions of life and study as 
far as the teachers and the students 
were concerned and that it should also 
link up educational programmes at the 
higher level with the requirements of 
the Plan. It is from these points of 
view that I find its work rather dis-
couraging.

Of the 33 universities in India, four 
are “the direct and complete responsi-
bility” of the UGC. These are the 
words used by the Commission in its 
report. Of the four, Viswa Bharati 
has been for sometime in a sort of a 
mess. This university has for its 
Vice Chancellor one of our foremost 
scientists and a very lovable person-
ality but pettifoggers have fairly made

it impossible for the ideals of ashram 
education, which Rabindranath Tagore 
had when he started his school at 
Santinikettan, to come to terms, as it 
must, with the modem requirements 
of education. Perhaps if the Commis-
sion had tried to do so, it could have 
effectively intervened but it has not 
done it. I have heard also unsavoury 
reports about Benares. I am not so 
sure about what is happening in Ali-
garh. Perhaps Delhi alone has a 
presentable record but Delhi is not 
the whole of India and the credit for 
Delhi doing whatever it has been 
doing should not go to the Commis-
sion alone.

The Commission has complained and 
the Minister should, I feel, refer to 
this matter, that new universities have 
sometimes been set up without prior 
consultation with the Commission. 
Naturally, in the plan period we can-
not have universities which are un-
planned and it is not enough for the 
Ministry just to come to us and say 
that the States have their autonom-
ous rights. There is no reason indeed 
for the Centre to be supine and look 
on. I am sure the States will not be 
unreasonable when the position is 
explained to them.

The Commission has no doubt done 
some good work as far as upgrading 
the salaries of university teachers is 
concerned. But in regard to the 
teachers of affiliated colleges I fear it 
has moved very slowly and even now 
things are not in a very happy posture 
everywhere. I know it is not entirely 
the Commission’s fault since matching 
grants have to come from the States 
or from the institutions concerned. 
But the fact remains that the brunt 
of graduate teaching in this country 
ig borne by affiliated colleges some cf 
whom might be badly run but on the 
whole they represent a long and cre-
ditable tradition of educational ideal-
ism. I find, for instance, from recent 
answers given by the hon. Minister to 
questions in the House that the West 
Bengal Government has agreed to 
offer matching grants for colleges 
where the student roll does not excced
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1500. This is a proviso, which, the 
the Chairman of the UGC knows very 
well, because he went to Calcutta and 
got to know the conditions there, will 
exclude very important institutions 
which could not overnight change 
their pattern of work. This is a 
matter which pertains not only to 
West Bengal but to other States like 
Kerala and others which I could name.
I wish the Government seriously 
applied its mind to this aspect of the 
matter.

Then, I find that the three-year 
degree course is now more or less a 
settled fact and the UGC and the 
Government are both going to see that 
it is followed everywhere. Very 
probably, it is a very good idea and a 
very excellent scheme—the three-year 
degree course. But there had been 
trouble with the Finance Ministry 
earlier and though my hon. friend, 
the Minister, recently assured us that 
there would not be any trouble any 
further, there is no provision so far 
in the Budget of 1958-59 on this 
account.

Quite apart from the financial pro-
vision, we cannot fosget that universi-
ties like Bombay—one of the premier 
universities of this country—and Agra 
have said that they cannot adopt the 
three year degree course. Other uni-
versities which willingly or otherwise 
have accepted this scheme find that 
arrangements are lacking, arrange-
ments which would like the secondary 
education structure with the universi-
ties. The Ministry of Education has 
had a programme for setting up a 
little over 500 multi-purpose schools 
and to assist some 300 schools for 
science teaching. But this is a drop 
in the ocean. The States of course 
are to do whatever they can but I will 
give you the instance of West Bengal 
where there are nearly 1800 high 
schools of whom only some 300 have 
been upgraded so far. I submit that 
the justification of the three-year 
degree course and its success are 
linked up with the question of the 
upgrading of our present secondary 
schools or at least with providing 
interim arrangements for a pre-

university course of study. All that 
is perhaps not in the Commission’s 
street but in a period of planning 
particularly, the UGC does not func-
tion in a vacuum.

The Estimates Committee of thU 
House lately called for perspective 
planning and naturally we expect that 
the UGC with its carefully chosen 
personnel would respond to that call. 
I am sorry to have to say that the 
Commission continues to function 
almost as if it were another Govern-
ment department. In this connection, 
I refer to what was quoted in the 
Education Quarterly—a Government 
of India publication in its March, 1958 
number reporting the observations 
made by Dr. J. C. Ghosh, a member 
of the Planning Commission who said 
last year that there was a colossal 
waste of time and money because our 
system was dominated by external 
examinations rather than by good 
teaching. He gave certain figures. 
About 10 lakhs were appearing at the 
Matriculation examination and out of 
them 5 lakhs will fail. 4 lakhs would 
appear in Intermediate examinations 
and two lakhs are going to fail. Per-
haps 1 lakh will ultimately get some 
kind of a degree and this means 
callousness and frustration as well as 
financial loss; and anti-social activities 
which such failures create are taken 
almost as a matter of course. .This is 
the observation which he made and in 
connection with this, the writer in the 
Education Quarterly points out that in 
China in 1955-56, only 0-61 per cent of 
the total enrolment in the universi-
ties were not allowed to go up to the 
next class or to obtain a diploma or 
degree at the end of the year and only 
O'23 per cent of the total emoluments 
were dismissed. Here the position is 
desperate and it needs to be looked 
after. And that is why the Commis-
sion’s hands as well as the hands of 
the educational administration should 
be strengthened.

I see also that with the report ap-
pends a number of photographs of 
buildings in the process of construc-
tion. I was reminded of the Prime 
Minister who said lately about the 
PWD mentality prevailing in certain
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sections of the administration. I notice 
a passion for multi-storeyed buildings 
in this country. We have a gloriously 
sunny country but they put up 
mammoth structures that darken the 
inner space and they only provide air- 
conditioned comfort on for the for-
tunate few inside mausoleum-like 
structure which we put up. We do 
not know how much beauty would be 
shored against the ruins of Delhi a 
few centuries hence. In any case we 
are putting up this kind of structure. 
Handsome buildings are all right but 
let us remember the adjuration of the 
Estimates Committee which says that 
there should be modest programmes 
as far as the construction of buildings 
Is concerned. The Estimates Com-
mittee discovered for instance that in 
the Technological Institute at Kharag-
pur, there were so many very precious 
and valuable instruments lying un-
used but there was such a programme 
for building constructions of all sorts 
which they did feel called upon to
object to. In Calcutta, for example,
I find the Centenary grant is to the
extent of a crore of rupees and out
of that Rs. 45 lakhs are earmarked for 
a multi-storeyed building. I do not 
see why it should come to be built.
We are short of steel and cement for 
essential purposes.

My friend’s Ministry has a low-cost 
housing expert; I do not know what 
the low-cost housing expert says 
about these matters. If we want to 
have buildings for educational pur-
poses, let us have buildings in con-
formity with the traditions of our 
country. Our teachers never wanted 
commodious accommodation of the 
sort which present day demands 
appear to indicate.

I feel that monies could be expand-
ed in other ways. There is a centen-
ary grant to Calcutta, Bombay and 
Madras of Rs. 1 crore each. They are 
spending it, God knows on what. 
Calcutta is going to spend so much on 
a multi-storeyed building. Could not 
(hey have a plan. . . .

Mr. Deputy-Speaker: The hon.
Membw should try to conclude now.
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Shri H. N. Mukerjee: Sir, could I 
have five more minutes?

Mr. Deputy-Speaker: It cannot be 
extended to 15 minutes.

Shri H. N. Mukerjee: Sir, I will try 
to finish as soon as I can. I feel that 
they could have a plan for bringing 
out a number of books, not just ‘cram 
books’ but real academic productions 
in the languages of the country. They 
could have a scheme for extension 
lectures. They could bring foreign 
scholars. They could expand library 
facilities, not by putting up new 
buildings but in other ways. They are 
not doing it.

I see also that the University Grants 
Commission appears to be in favour 
of retention of English as medium of 
instruction in the university stage. If 
so, let the U.G.C. speak up its mind. 
Otherwise, let us make as good a start 
as we can in regard to the develop-
ment of our own languages and at the 
same time decide what should be the 
role of English. In regard to that, the 
U.G.C.’s pronouncements should be 
more categorical and should not be 
given in the tentative fashion of Gov-
ernment departments.

I shall conclude, Sir, by referring 
only to two matters. One is that I 
feel that if we are going to have real 
education in this country it has got to 
be purposive and, to be purposive you 
have to evoke pride in your past; and 
at the same time to prepare and train 
people who would be equipped for 
scientific and technological jobs which 
need to be done today. To these two 
tasks attention has not been shown. 
A Sanskrit University is put up at 
Kurukshetra, while actually you could 
develop the Banaras University or the 
Chidambaram University. Buddhist 
studies has a chair at the Delhi Uni-
versity, which has not even a provi-
sion for the teaching of Pali in the 
higher stages. There is this kind of 
wastage of money done as far as 
humanities are concerned. But you 
ought to have maximum possible pro-
vision in our country for technological 
development. There is no liaison
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between technological institutions and 
the U.G.C., and the result Is that the 
planning is not done properly.

The report also refers to certain 
things like the members of the Com-
mission or the members of the staff 
going abroad. I find that the Secre-
tary, for example, spend nearly half 
the year abroad. I do not think it is 
necessary at this stage of our country’s 
progress to go abroad from time to 
time to find out more details about 
the kind of education which we should 
have. We can ask if necessary, for-
eign scholars to come to this country. 
Now the Secretary goes out and the 
Assistant Secretary who is a matri-
culate—he may be a very capable 
officer, but he is a matriculate—is in 
charge of the administration. This 
kind of thing happens, and I feel that 
this is a very great element of weak-
ness in the administration.

What is wanted is a new spirit so 
that our country can be enthused. The 
U.G.C. has a personnel which com-
mands the confidence and respect of 
the country. Therefore, they should 
speak with a stronger voice. They 
should impose on Government the 
adoption of policies which would 
bring about something like an evoca-
tion of pride in our past and the 
efficient performance of the techno-
logical tasks of the present.

Shri Hem Barua (Gauhati): Mr.
Deputy-Speaker, Sir, it is said that 
the University Grants Commission is 
modelled on the British pattern, but 
when I compare the University Grants 
Commission with the University
Grants Committee, as it is called in 
the United Kingdom, I find that there 
is a lot of difference between the two.

When 1 examined the report of the 
University Grants Commission, I
found that the main purpose of this 
Commission is allocation and dis-
bursement of funds. The funds are 
those that are placed at their disposal 
by the Government, the funds that the 
Commission obtains. Those are the
funds that are distributed among the 
different universities in this country, 
not according to the needs of the uni-

versities but according to the funds 
made available by the Government.

We find that during the Second 
Plan period there is an allocation of 
Rs. 27 crores. During 1956-57 there 
was an allocation of Rs. 2.42 crores 
and during 1957-58 there was an allo-
cation of Rs. 2-75 crores. This pace 
is very slow. With this pace I doubt 
very much whether Rs. 27 crores 
allocated for the Second Plan period 
would be covered altogether or not.

Sir, when we compare the Uni-
versity Grants Commission with the 
University Grants Committee in 
England, as I have already said, we 
find that there is a lot of difference 
between the two. What are the func-
tions of its British counterpart? Its 
British counterpart controls the entire 
university education in that country. 
Here the University Grants Com-
mission does not control the entire set 
up of university education in this 
country. There is a sort of quadr-
angular control in this country. Here 
the universities are controlled to a 
certain extent by the University 
Grants Commission, they are con-
trolled by the Central Government, 
they are controlled by the State Gov-
ernment and they also control them-
selves. Therefore, to say that our 
University Grants Commission is 
modelled on the British pattern is a 
misnomer, is a betrayal of facts.

I have gone through the report. I 
have closely examined the functions 
and responsibilities that are enjoined 
upon this University Grants Commis-
sion. As I have said, I find one 
central motif running through its 
responsibilities and that is the alloca-
tion of funds. This is called a Grants 
Commission, and perhaps, with an 
idea to justify its nomenclature it is 
burdened with that sort of responsi-
bilities. When I read the report I got 
only one impression, the impression of 
a commercial manual rather than of a 
document that is concerned with a 
subject as alive and as soul-stirring as 
education is. It lacks in attitude and 
there is a basic absence of policy and 
plan that determines the work at tha
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University Grants Commission. One 
looks In vain lor a basic approach to 
programmes in this report. The report 
is only a dry cataloguing of certain 
statistics and facts.

Now, what is the attitude that its 
British counterpart has? The British 
counterpart has the responsibility of 
examining, prescribing and making 
recommendations towards national 
needs. In this University Grants 
Commission we do not find any 
recommendation like that or any res-
ponsibility like that.

I think university education is two- 
dimensional—research and instruc-
tion. What is the attitude of the Uni-
versity Grants Commission towards 
research and instruction? That is 
not plainly stated in this report. The 
purpose of university education is to 
meet the challenge of time. What is 
the challenge of time today? In our 
country it is the challenge of techno-
logy, industrial development, science, 
In the world there is the challenge of 
the Sputnik. In the United States 
recently I have found that the Federal 
Government has made available 5000 
stipends and the State Governments 
have made available 10,000 stipends 
to meet this challenge of space. Here 
we are having the challenge of indus-
trial development, challenge of techno-
logy, challenge of scientific aevelop- 
ment. In the report of this University 
Grants Commission there is no 
approach, no attitude, nothing of that 
sort to these challenges.

At the same time, I find from the 
report that the University Grants 
Commission wants to be a fully free 
body not subject to frequent and 
detailed scrutiny by Government like 
its British counterpart. But, as I have 
said, to me the University Grants 
Commission only appears to be a post 
office of the Education Ministry— 
nothing more or nothing less. That 
is why there is a lot of pessimism 
running through this report, a lack of 
confidence, a lack of faith in it. 
I do not hold the University Grants 
Commission responsible for it. I hold 
the Government responsible for it,

because the Government has failed to 
infuse the necessary faith into it, the
necessary confidence into it. It has 
failed to give it the necessary auto-
nomy and the necessary freedom. 
When I compare this with its British 
counterpart, so far as the British 
counterpart is concerned, its advice is 
accepted without debate, and it is 
exempted from financial investigation 
by Parliament or by the Public 
Accounts Committee. But here it is 
not so. In 1957-58, the University 
Grants Commission made a demand, 
after consulting the different universi-
ties, for a grant of Rs. 5'24 crores and 
the Government promised only Rs. 
2‘ 75 crores. They cut it down by half.

Now, I find from the report certain 
practical difficulties. One of them is 
the pressure of students, so far as 
universities are concerned. The 
report says that in 1951-52 there were 
4 lakhs of students in our universities 
and that today there are 7i lakhs of 
students. There is an annual increase 
of 50,000 students, and the receipt or 
prescription given by the University 
Grants Commission is, “consolidation 
rather than expansion is the need of 
the day” . I quite understand that. We 
have to consolidate our achievements, 
but, at the same time, I do not under-
stand or I am not able to understand 
that consolidation means total eclipse 
of its functions. Consolidation and 
expansion are not mutually exclusive 
terms. At this stage, when we are 
building a democracy and when 
freedom has opened the floodgates of 
opportunities, it is quite natural for 
people to hunger after higher educa-
tion. During the British time, educa-
tional facilities were determined by 
the bank balances, and that is why 
we find that there were two broad 
divisions of the people in our country, 
the privileged few who had the oppor-
tunity of education and the unprivil-
eged many who did not have the 
opportunity of education. That was 
the broad division in our country. If 
the same thing is to continue today, I 
would say that the purpose of the 
University Grants Commission defeat* 
itself.
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It is a fact that there is an onrush 
of students. But where is the solu-
tion? The solution is there. England 
also faced this problem after the 
second world war. I suggest that 
there should be a bifurcation in the 
post-matric stage. There must be 
more technical institutions. We need 
more men of the professions, and com-
mercial institutions. If we can divert 
a mass, a section of our student 
population, in the post-matric stage to 
these institutions, professional and 
commercial institutions, I think the 
onrush of students on the universities 
could lessen. Then there might be 
another process, the process of screen-
ing. That process of screening is 
possible only after we make provision 
for the absorption of students in other 
institutions.

Then there is another thing that the 
report says. The report says that the 
teaching profession has ceased to 
attract the best men and women. For 
this, the teaching profession is not to 
be held responsible. For this, I will 
hold those people who administer the 
education departments responsible. 
The teacher is often called the fly-
wheel of the educational machinery, 
but at the same time, the teacher is 
lowly paid. He is treated with con-
tumely. He is neglected. At the 
same time, our leaders raise slogans, 
slogans of high ideals, of sacrifices and 
sufferings on the part of teachers. 
They ask the teachers to emulate the 
high ideals of our ancient rishis and 
gurus. But our people forget that the 
socio-economic conditions of those 
days are not the socio-economic con-
ditions that obtain today. I would say 
that when the walls of the stomach 
bum and irritate, it is more than cruel 
to try to hammer into the heads of 
the teaching profession, the teachers, 
the high ideals, however, noble they 
may be, of our ancient gurus and 
rishis, because the socio-economic 
conditions in which the rishis and 
gurus lived and taught the students 
are not at present obtaining here.

I am glad that the Education Minis-
ter has pointed out the fulfilment of 
the minimum scale prescribed by the

Grants Commission 
University Grants Commission for the 
teachers of the affiliated collegaa. 
When the University Grants Commis-
sion made the proposals they said that 
these proposals were to be given effect 
to from the 1st April, 1956. During 
all these two long years, except the 
State Government of West Bengal 
and that too under duress, the other 
State Governments refused to co-
operate with the University Grants 
Commission. At the same time, the 
University Grants Commission could 
not enforce its decisions or recom-
mendations on the State Governments 
because of the tier-system of adminis-
tration. The University Grants Com-
mission, in the circumstances, reminds 
me of that organisation called the 
League of Nations, grandiose in struc-
ture, gradiose in aspirations, but with-
out power to enforce its decisions on 
its constituent units. That is what I 
am reminded of. But I thank the 
Education Minister for making this 
announcement on the floor of this 
House. After a long wait, lasting for 
a couple of years, the Government 
have at least seen the necessity of 
fulfilling the demands of the teachers 
belonging to the affiliated colleges.

About student indiscipline the re-
port has said certain things. About 
student indiscipline I would say that 
there are social factors also. It is a 
fine thing to see that the University 
Grants Commission is desirous of 
making physical amenities available 
for the university students. Besides 
that, society, must take a responsi-
bility. Unless and until society takes 
a responsibility, the student popula-
tion cannot be said to improve in spite 
of the physical facilities, because the 
students live in the educational insti-
tutions only for the time being, for a 
brief period, and the little light that 
they get from within the four walls of 
the class-rooms, when they go out,— 
gets lost and blurred in the enveloping 
darkness that is modern society today.

Shrt D. C. Sharma (Gurdaspur): 
Mr. Deputy-Speaker, Sir, I congratu-
late the Ministry of Education 
because, when I scan the educational 
map of this country and also the
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educational map o f some of the pro-
gressive countries in the world, I 
think that in no country, no 
Ministry of Education is so pro-
lific as our Ministry of Educa-
tion. If you could judge the 
performance of a Ministry by the 
number of Commissions it has ap-
pointed, by the number of Committees 
it has, by the number of Committees 
that are there but have not submitted 
their reports and by the number of 
Committees that have been appointed 
but have never met, I think our 
Ministry of Education will deserve the 
first prize in any part of the world.

Mr. Depntv-Speaker: It is not the 
Ministry of Education that has to be 
considered; it is the report of the Uni-
versity Grants Commission.

Shri D. C. Sharma: One of the
great things done by this Ministry of 
Education is that it has appointed this 
University Grants Commission. When 
we have the University Grants Com-
mission, the Council for Elementary 
Education, the Council for Secondary 
Education, the Sahitya Akademi and 
the Lalit Kala Akademi, when we 
have all these beautiful children of 
the Ministry of Education, I feel 
honestly that the children should 
supersede the parents. I submit very 
respectfullv that the children should 
be allowed to work independently, in 
their own right, work as self-existent 
and self-sufficient units, and as was 
said bv my hon. friend Shri H. N. 
Mukerjee, to do something for the 
improvement of education and also 
for the improvement of culture.

Somebody talked about a scientific 
policy and all that. For that, we have 
also a Council of Industrial and 
Scientific Research. Therefore, I  do 
submit that when I look at this report 
of the Commission, I feel happy be-
cause I think this Commission has 
done good work within the limited 
resources, within the limited funds at
17 hra
its disposal. This Commission has 
done its work quite well and if the 
Education Ministry, in the course of

a year or two, appoints such com-
missions, I think it will be a very 
happy day indeed for the country, 
because then the confused maimer in 
which our education is being run in 
this country will disappear, and be-
cause I think there will be somebody 
from whom elementary education, 
secondary education and University 
education can take their cue. From 
that point of view, I think the Minis-
try of Education should specialise in 
these things and should bring up the 
children in a vigorous fashion and 
retire, so to say, into some kind of 
inactivity, so that they can do their 
work properly.

Now, the University Grants Com-
mission has a very illustrious Chair-
man and I join my hon. friends who 
have paid tributes to him. I also pay 
tributes to Shri C. D. Deshmukh, 
because I know he has given a new 
look to the University Grants Com-
mission. But the University Grants 
Commission is mainly concerned with 
the Central Universities, Delhi, Banaras 
Aligarh and Viswa Bharathi. Now 
what is their condition. There is an 
inquiry committee to inquire into the 
Banaras University. So far as the 
Viswa Bharathi is concerned, I do 
not want to say anything, because it 
is associated with the illustrious name 
of the greatest poet of India in the 
modem age. Aligarh is taking shape. 
Regarding Delhi University, we live 
in Delhi and we know all about the 
Delhi University. It can be seen from 
the columns of the newspapers and 
more from the extension lectures and 
from the propaganda sheets; and rais-
ing the standards of education what 
it has done for advancing scholarship 
is not known. All this is happening. 
Therefore, the University Grants 
Commission has not much to show, so 
far as the Central Universities are 
concerned.

Then, what about the State Uni-
versities? I will admit that the Uni-
versity Grants Commission has been 
doing something for the State Uni-
versities. I cannot deny it. But what 
are the State Universities? The State
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Universities are like a map. The 
reality behind that map is a territory, 
a population. Similarly, the State 
University is a name. The reality 
behind these State Universities are 
the affiliated colleges. The affiliated 
colleges are the blood of the State 
Universities, are the life of the State 
Universities. Of course, the affiliated 
colleges may be leading a precarious 
life. An affiliated college may not be 
paying its staff as adequately as 
possible. All these things may be 
there. But I should say that the Uni-
versity Grants Commission doing 
something for the State Universities 
without thinking in terms of affiliated 
colleges is a very unreal thing. The 
affiliated colleges are the backbone of 
the Universities. If you do not think 
about them, you are not moving in 
the right direction. My friend over 
there said that if you give these 
teachers what you are at present giv-
ing, you will only get third-rate 
teachers. Now, I would judge the 
University Grants Commission and I 
would judge these things by the 
improvement that you can show in 
the salaries of teachers in the affili-
ated colleges, in the conditions of 
their service, and in the raising of the 
educational standards in these colleges 
I am very very unhappy when I say 
that the University Grants Commis-
sion has not done its duty by the 
affiliated colleges so far.

Then, I am glad that the University 
Grants Commission has taken a step 
so far as the welfare of the students 
is concerned. For instance, I find 
from the Report that they are going 
to get some scholarships, that the 
University Grants Commission is going 
to give money for the building of 
hostels and all that. I am very happy. 
But India is a poor country. This 
morning I was reading in a paper 
about China, and I was told in that 
paper that in the Universities of 
China every one student out of two 
students should be a student who 
comes from the family of a peasant or 
the family of a worker. So, what I 
wish to submit is that unless Uni-
versity education is made available

to these persons who do not have 
enough of money to avail them-
selves of it, I think all our State 
Universities, all our Central Uni-
versities, all our commissions, all them 
things, will not further that objective 
which we have in our country, the 
socialistic pattern of society.

Therefore, I would submit very 
respectfully that the University 
Grants Commission should apply its 
mind in this direction, and when it 
does something in that way, I think 
perhaps the Universities also may 
follow suit.

I will now come to another point 
If you read the report of the Com-
mission and the Ministry you will find 
that this Ministry is specialising in 
sending people abroad. I do not want 
that people should not be sent abroad. 
They can send them abroad. But the 
kind of “over-fondness”—I was about 
to use a harsh word; I have corrected 
myself—that they have developed is 
not good. They have developed a 
kind of excessive fondnes for send-
ing people abroad. I would ask: what 
is the good of sending them abroad? 
When they come back, do you try to 
take advantage of anything that they 
have learnt and put them into prac-
tice somewhere? Have they submitted 
any reports? Of course, they will 
submit their reports. But, have the 
Ministry taken any action on them? 
So, what I wish to submit is this. The 
Ministry of Education should give 
more money to the University Grants 
Commission and to elementary educa-
tion, Sahitya Akadami and Lalit Kala 
Akadami. It sould be like a parent 
who is superseded by his children. He 
is a happy parent who feels eclipsed 
by his children. These are the children 
of the Ministry of Education and they 
are fast eclipsing it. I think the 
Ministry of Education should help In 
the process of being eclipsed by them.
I think that way lies the salvation of 
India.

My hon. friend was talking about 
the challenge of the times. I agree 
with him. We are facing that chal-

lenge of the times, but I submit, if
our education is changed then we will
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meet the challenge of the tixnea; 
otherwise we will go on in this routine 
fashion. I know the Ministry of 
Education, like other Ministries, has 
made arv art and a science of routine.
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^  T t#  q x  ir m r fc r  1 1 ^  % snnft 
n\ ^ g i fT»TT^ft y  v iv k  

'TT TWt % I ^%?T 5^r I  f«F
?  s r r f t  ? f % ^ 3 r  « f t  i s m n x  rft 

| ^ft sttmt % ^ t  i f  ftren
f>T ">ft VTWTT *1̂ 1 3FTRT ^ ^

^ 1 p i  ^  ^
^  t  1 7T 3ft w f t  ^ r r f

^rft '̂t p r  qr *fFnr t w  
% 1 ^cRT % ^ r  #  *PSl 3W q' 

sritr^  ?u*nr ttt^ t  ^t^ctt f  1 *rf%- 
^ f t r € t  f fr-T ^ T  « f P t 5 p t  % f i r e  |  P f

?*irt crfqjf^trj? JPT# 5̂I ^  cft^Tt 
*rft c T ^ n g  9 f c t  ^ j t  |  1

^ 3r  ^
5PT#̂ 3T Tf̂ t crfNr % «FT*T h  
*m*ft ftrerr 5?  w  %wr
4>t  ̂* I Pci *1̂ 1 T̂ ^ “hcfl I 'dW % W T̂ 
^ t  ;

“Many of these colleges receive 
grants-in-aid.. .Obviously, much of 
the quality of University Educa-
tion in India will depend on the 
standards maintained by the 
colleges, and unless it is made 
possible for them to make rapid 
improvements in their staff, equip-
ment, libraries, laboratories and
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o4her facilities, no real improve-
ment of University Education will 
take place.”

3JT * t  'Brtfen & sft fa  t o  
f«I?T <TT Sft t  * ^  nr T̂#3T3T a
*  ^ fft. 3^ fTf -rfTTFffr H
f t ,  s m %  ?r ?p p  ^ r f t  ftr e n
v r t  ?iff ar?  sntKft & 1 wnr sfsw 
f « P  ^  t e r c - « r r  « p t t  £  1 f s r e r c  

f & n f t  « j n # 3 r a r  $  ^  3  * t  w f ^ ^ r r  

srrs** £, fafa 5t>t *rt
£  I ^ 5 T  < T H i « N £  ^ r r  # 5 T  s p »T  § f t  ^  I 

Jp fs R H T #  I
P p  ?F*?nrjr f c w  * t  f t  1

« r r ? ? g -  ^ f i r o *  #  

sp85 ^ n r r  s ^ r  f e r r  | ,  ^ x t t t  % ,  

ttsit ^ x v r I  %, sprfm 
P ( « r r  |  f a r  ar w t  * ? t  *  9̂  1
3 * ? f a  * f n r i t « F * r  ^  q  * # ? r

<*rfp- .—

rft̂ TCf T̂T̂ T 5,» » — Voo •

<Sfd 5̂fT?r ^00— 0̂0 So 
?rrri fssidHd« v o o — is»o^ « 

fjiRnT̂  too— coo ^o

3ft Pp *rr«r fawt ’ft t̂ PsfHqsr
V *TEq- q<P *%t fan T$t t , P?*
*t i iv r h  w s  fir Ob?  i ht«t ?

f t ^ f r  3f t  ? r ^ ^ T s ?  t

T * T ? f t  t  * 5  ^  W  S*17 |  :—

<̂ *nHti ^00— Hoo o
— coo 50

srrsw  e o o - ho — ?^K°

# # %ITq Tt *To ?o
^ v w n f f v r ^ r p T  * f t  w a i  t * n  
jj fa> 35m  fircTTr $,
j f t ^ m  « F T  # c P T  W T  t  « f f c  « T f t  V t  

^ fP Tt^ T^ ^  *PTT $,
wwt % w**rt v  ^hrff apt

Pf ?r t  t  t r r
tffn f t  rWtrwro ft

v p p  P rm v % q®
W  g 1 q r Jrrw c t fN T
*Pt ? STWilT, ^  %
YVSV-3V--- too  qV? t  I TTff ’tflT
«fV̂ flr % %?pt  it  jftrr q;4 ^
®rt ^ Tf^ q ir^  ^>r r̂ jt^ #  srr^rct 

^ qftcft % ^
Y^O---3e--- 3^0 q'tr I
*fk  jftqjjm ^  it?^t ift «n=m w m  
f  1 sftf*d«r rr ?frr ?r |

ff? W T  t  : -

---E.oo «f|*

?rf*R35^t VIZ «ft*

3ft#?q^ # e.t,x.-^x-^o^

<fc «rr ? ?  w  ? 'h ^ sk  ,

^ 00-^0— \^o  qY? ^ptt %
srpft ? 3 * °  q*tTr!T ?ft ^ t v r # ’R X T  
qTcrr I  s ftr ^ fhm  qmT %
\vi» § qt^ ^  1 
fir ftq itq ^  qmT % «■ \%%%.
qt? ^ftPp % u ® °
% ^oy,o qt^ ^  f t  W  | I JRT?ft 
|r ? r  w q ; fsq rt# ^ - spt |
#f^T sft ? r r r | , ^r^rr-
?ft3ft ^ w 1?; f?  feqrtq:r?r |

^ * fk  *ft :?̂ rr<T |  1
3PT f t  #cFT #  ? n » - ! s o »

q'fe t  1 |s^r snq; f< frTr̂ <TH
*TT ĉTH ^oKo— ^ a .o 7 l?  ?FP t  
it o ^o >̂ v«nq^ t w  ^d*i ^
t r̂ar fap m  ?rf^ r |

#cTH v^o qlfr %■ #*FT ?vs<o
qt? ?w  f t ? 1 ^  w n q v^ m m ' 
i[75rw ^ *rfV«fT^t 5/ ^nrr-ir sft
gw R# sptxffr 5rm T>rT rtp t »n«n 
^ T % I, m  HTT WHT I  f r  T O

#  »ft w unq^ ff ^ft v e
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[«ft f%?T5Rr t m  
^ rrrrr *  fNr?»Y if f  *t
$H t I 3 ff ^  r  y«H*1
*r̂ f ^tnt, sr? ?r > n̂rr̂ r *r *r?r H k

^T^ITO ?T$r 5TRT 5>TT ^  <PF
^ n r *r?f *  farerr v t  sm% $t *w?ft t  
«T>< *r s f ir fa F ^  j k  ?> *pptfV
|  aft f-f wTsr j?*T f̂ -srrfSrfiff ^ ^ rrt 
? rrs  Ssr 1 1 ?rnr srstft t; fa? 
f*p VB^n» *pY ?^r?r f t , s rw rv  fa?*ft
*  Sftfto *  f t  I «TT3T ^  7^% I' fa>‘ ^ r 
ST*TH *f<V 3fT5t 5, ? t  ? t  ^  T̂Rt 5 
TT«f qfcT tft smt ? , <ft 5STWW ^  ^

?t?v 5>ft 1 1 ft* ft ^ r * f t
*f igt t  3TW 5ft ̂  ̂ t ̂ T v ran«wf «̂ t
V tf 7S5 f t  5TT#, WT5TT fe ft  ^  W5TH H 
&T WZ 5Tft fa^rlT 3ft %  TTsp

SlftpfTTCt *Tt f»T?raT | I %TT
V^TT ^  t  fsp Jjf^ fH Jt ?TÎ ?T Wf»T5T̂  
«Pt fa? ar? fatft 5TC? ?*T ?TRT
7T jftT ^ fa? SP^TTWt ^T v!"^ + T̂TfT 
T w r ^tr 1 zrzt qr tft srr^rrt ^<=r t  

w pft *TT qrmxt *?t ^n^T f̂ 5TcT 
ft?ft t  ^pTF̂ cr vr  ̂TTT̂ TRt % & *T 
*pt 1 r̂nprCt <r"̂ <n st^r 5?t ^ < ^ 1̂
**r, *?? tft 5 ffr snr ?ft 3?  <tt w> #
y rfaqw  t o t  I ,  t t  ^  *p% 
wtht Tftrsr ?*rrftw h^ tt |

*?t ^t T^ft t  sftr ift ^
v t q^t f  1 fsrerr ^r?rr f̂t 
S^r |  ̂  ^ fr^r ^t t t  at»r^ w
% ift $  t|  1 ^  Is ft? ?[?r

^*ft?PT^f^«TPTferr

i 1
^ T ^ y a t T*fh5H # T t ^ ^  

?%5T T?
fUT 1 , ^ ‘5?R ’ ^T 5T«? TfT t
T^t %nft 5t?r ^  5ft ^ spjffrnr #5T ^ 
^  iff tft «pt?u fa  w  ?nc? 
•ft «1%^sr 5.  ̂ w r 1 jt k  «t?#
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*fr ^ vifhH t$r «rr, ftftsr t  fa 
#5 -̂ $ $ trwrwf 

«ftr *rr»fY ktpt ?T̂ f 1 # ^ r  ^ r  
*? wt fBrf«PfnfOTt ?rw wrm % 
f ^  %• $T*T W ?rpRT I  I 3ft5ft»T fT8T5ft ^  
’̂, 3ft ^ t % PnrWwf t- ^  •pt fftr

5*TTTT RR 3*̂ T «♦><. ^+rt 5> ■3>'TT
Vtf  ^ f  feTT T̂cTT 1 $ XTTT %

^  ^TT ^ S T  gfT^TT'T
^t tsr I  ^r Vt ̂ ?T VIK <Pt %?RT i5Trf̂  
Pp *T5r if % f^r^ srrcift f
*frrt ferrsrr?»ft ^^rr?fe- 
Pct rftx ^ftP m  t  1 «pft 
Pq̂ M+ Mitf r^ f % *PTT  ̂f*P
fP  t^mTfsWcT |»?T â t ?rFw ^T^r 
?»t ^ r t  t  ft? ^t traT 
t  1 5 ^  * 1 ^  ^  TT^T f

%f^r epT̂ ff̂ Tcr ^  ^ t̂rTT
t ,  tRTT ^  =5f^cTT I ^ v f t  ^ > f t  : r $ f  ^ f t  

?>3T | I

?ft T̂ ?rf*T̂  ?T t><. pci'll sfT̂TT 
■stt̂ t j? sn? ara- fft sn̂ rrriflt wrt 
?fr 5r;tt ?r t^S Op ĥttst # ^r 
*,z ^t, ^ r  ^r ft ^frr ^
% »TR^ ^ f e f t  *T*PP«T KrfŴ TRt T̂
«m  ̂cm ?r ̂ t 1 tt*
?rr sft̂ n̂: f^ ft 4H<td< ^jt 
<THTOT!T?T, 5ft f̂r ̂ ft WX 5'r ̂ ^ft
t  I

<psr* nfir^rw^ v r ^  y ^ i^ r % 
*rft ftt+i^d | Pp ^rrft jfr^rqr jjf?r-

Vt ^  \ 'TOT f̂t
^ r  ferr w  | 1 ?r»ft ar?t <it ^  q f 
^fH'q r ^  f f i rcfW t % smr ^ 
<a"l̂ n  ̂1 ^Or?rf%it Tt
iw ft %%5T ^
< p t ^ t  f ^ r r t  s » ? r ? r n r r  n m r  ^  ^  f  

» ft  5T^t f w r  1 1 ^  H X » - K =  

* f  * n ^ r  ^  ft> f w r  ^  f V  rft  f*raT  *n
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WP? WT *T*TT t  I W
to # «Pm Sr ftw fa
<#t ftw r r̂rsr isrptf
| I TO 3  ?TI# *ftT «*<T* fitWcT 
i  tftX Mipni f^P?T | I 3T̂ t 5HP TO 
£sf aft apr ^jtT !PT *T*«F̂T I 4 
{( fa  jstto h tc t  3? fatft f̂r *nr *ft 
t^rr ^ r  grrarr̂ V srf^r | srk srfa
jpt iffa  <TT ? °o o  «rT4*ft VT«K f  I
4 am^rr ̂ ? tt  g fa  t o  *t«t ^  srvfbrrer 
*rr ^tt 5? fcrtf irt̂ pn w t

31T ^  I  fa  ^  I TO
%ftx *re<Fre r̂r ifk fwT -fhr jjPrafazt
f f I ' d ^ f  + * f l ^ l r l •FT ^ "R T  Vi)TH 'SfT'TT ^ l T ^  I 

TO *ft t«F 3*ft «PTT̂  fa
*rmf *r trip ?rr?5t 5> 1

*ftwp: ajtsT m srw* £, fk^ft
$m  r?r 1 1 ^rcff % 3ft ntfa
*rw»ft *rst srrW to  % t̂ v  
JTf sjf^hr^t =̂r ^  | s*t

TO sjft fVTT T̂RT
-grrfffT 1 xrw ̂ fa *iift anr |
% WIT STpT*F ?T ^  *FT 5TRT TOFcT 
‘F’CcTT g I

Dr. K. L. Shri mall: Mr. Deputy-
Speaker, Sir, I am very grateful to 
all the hon. Members who have parti-
cipated in this debate and have made 
valuable contribution to the problem 
of university education. X would like 
to assure them that the various sug-
gestions which they have made will be 
fully considered both by the Univer-
sity Grants Commission and by the 
Ministry of Education.

I would briefly like to touch on some 
of the points that have been raised in 
the course of the discussion. In the 
first place, I think I should like to 
mention that it is a matter of great 
pride that in our country, which is 
still a young democracy, we have been 
able to set up an institution, the Uni-
versity Grants Commission, which is 
laying the foundations of true demo-
cratic life. I am saying this because
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it is from the Universities that the 
proper men who would run the demo* 
cratic State would be produced. It is 
most important that our Universities 
should function in an atmosphere 
which would be congenial to the pro-
duction of the right kind of citizens 
for a democratic society. It may 
appear to be a very small matter, but, 
if we look at it from the point of view 
of setting up propter conventions and 
proper traditions, I would like to sub-
mit that it is one of the most important 
steps that the Government have taken. 
I am in full agreement with my hon. 
friend Shri D. C, Sharma that in 
matters of education, Government 
should gradually get eclipsed and 
people should take greater and greater 
responsibility. That is the only way 
of functioning of a true democracy. I 
do not mind if the Ministry of 
Education gets completely eclipsed 
and institutions like the University 
Grants Commission, which have been 
created by the Ministry play an impor-
tant role in the development of our 
education. I think it would be a very 
happy day when more and more insti-
tutions come into existence and they 
exercise greater and greater responsi-
bility, financial as well as otherwise.

I am afraid my hon. friend opposite 
was not very fair when he said that 
the University Grants Commission has 
worked like a Post Office. This is 
neither fair to the University Grants 
Commission nor to the Government 
The Ministry of Education has func-
tioned in the true spirit of the Uni-
versity Grants Commission Act. There 
has not been one occasion when there 
has been any complaint from any 
quarter that there has been any kind 
of interference or infringement.

Shri Hem Baroa: I did not mean
infringement or interference. I was 
only saying that in the context of the 
responsibilities that are entrusted to 
the University Grants Commission as 
reflected in the report, allocation and 
disbursement of funds, it gives the im-
pression as if it is a Post Office by 
which the funds that the Government 
makes available, are distributed.



Dr. K. L.. Shrim&li: That is not
correct. I would like to correct my 
hon. friend and tell him that the Uni-
versity Grants Commission has full 
freedom and autonomy to initiate 
policies and programmes. It has also 
to take into account the national needs 
and national requirements. It is 
stated in the Act itself that it cannot 
ignore at any stage the requirements 
of our society, changing society to 
which my hon. friend referred.
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I have said and I would like to 
repeat that in the earlier stages of our 
democratic life, it is most important 
that we set up proper institutions. 
The University Grants Commission 
is one of the institutions which is 
trying to lay the foundations of a true 
democratic life, because the Universi-
ties are the places from which the 
future citizens and future leaders of 
society will be produced.

My hon. friend Shri Harish Chandra 
Mathur says that he has great affec-
tion for me, but he has been very 
vehement in his remarks as far as the 
work of the Ministry is concerned. 
There is a certain misunderstanding 
with regard to the allocation of funds 
to the University Grants Commission. 
In the first place, I would like to say 
that when a provision of Rs. 27 crores 
was made for the Second Five Year 
Plan, it was our intention that it 
should be possible for us to make this 
fund available to the University 
Grants Commission for disbursement 
for the development of the Universi-
ties. The House is fully aware that 
the fulfilment of the Plan depended on 
certain conditions. The conditions 
were that both internal and external 
resources would be made available. 
At this time when we are in the pro-
cess of reviewing the whole Plan, 
when we are not sure that all the 
funds that we have -provided for in 
the Second Plan would be made 
available, how is it possible for me to 
give an assurance to the House or to 
the University Grants C om m ission  
that all the amount that was provided 
for would be made available. This is

a difficulty which I would Hk» both 
the House and the University Qrants 
Commission to understand. We have 
explained that to the University 
Grants Commission and I would like 
to explain it to the House also that as 
far as the Ministry of Education is 
concerned, we are keen that funds 
should be made available to the Uni-
versities so that they may develop on 
proper lines. They are hungry for 
funds. They want more money for 
their library, for their staff, for their 
equipment. Without these, we cannot 
improve our Universities. At the 
same time, we have to look at this 
picture in the background of the total 
economic situation in the country. 
With regard to that at this stage I 
can only say that it will be our 
earnest endeavour to see that the 
development plans and development 
programmes that the University 
Grants Commission has undertaken 
are not retarded in any way. It 
will also be our endeavour to see 
that we are able to meet their needs 
from time to time, but the House will 
understand the reasons why it is not 
possible for me to give an assurance 
at this time that the total provision 
which we have made in the Second 
Five Year Plan would be made avail-
able. After a few months when we 
have been able to review the whole 
economic position of the country, it 
may be possible for us to let the Com-
mission know how much funds would 
be made available.

I can understand the difficulty of the 
Commission also. In order that they 
may plan properly, in order that they 
may draw up proper development 
programmes, it is essential that we 
should be able to let them know well 
in time how much funds would be 
available for development purposes. 
I can only tell the House that as soon 
as we have reviewed the situation and 
we know the actual position with re-
gard to our total plans, we would let 
the Commission know about this 
matter.

Shri Mathur also stated that we 
have been slow in making these funds 
available to the Commission and that
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we are not making all the funds 
available. With regard to the last 
two years I would like to say that In 
1956-57 the Central Government 
placed Rs. 3,50,00,000 at the disposal of 
the Commission and they were free to 
spend this amount. Actually they 
were able to spend only Rs. 3,43,19,890.
In 1957-58 the amount which was 
placed at the disposal of the Com-
mission was Rs. 4,17,00,000 and they 
were able to spend only Rs. 3,50,00,000. 
Therefore, it is not correct to say that 
we have not been able to meet the 
needs and requirements of the Com-
mission.

Shri Harish Chandra Mathur: Then 
may I know how is it that they make 
a complaint in this report that for 
1956-57 funds were not made avail-
able to them? Were they made avail-
able to them in time? Were they told 
in time?

Dr. K. L. Shrimali: It is true the 
Commission asked for more funds, 
but after scrutiny we found that, 
after all, the Commission had also 
limited capacity to spend, and there-
fore these funds were made available, 
and as the House will see, even the 
funds which were placed at their dis-
posal were not utilised by them. 
Therefore, our conjecture that it 
would not be possible for them to 
spend those amounts at that time was 
correct.

Shri Harish Chandra Mathur: My
point is this. After the year is over, 
when they write this report, why is 
it that they have made a specific 
complaint about this matter? They 
should, in fairness, have said that they 
had been able to spend only so much, 
and they could not spend more. 
Rather, they say that they wanted 
this much and only this much was 
made available. They have made a 
specific complaint after the year is 
over.

Dr. K. t .  Shrimali: I do not want 
to enter into an argument. They 
asked for certain funds. The request 
was naturally scrutinised and then 
we said how much would be made
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available. This was made available, 
and they were not in a position to 
utilise it. That is the position that I 
am stating before the House.

Another question that was raised 
by my friend Shri Mathur was with 
regard to the matching grants. It is 
true that, as the Commission itself has 
stated, the State Governments and the 
universities have difficulties in finding 
suitable matching funds in order that 
they might make use of the grants 
made by the Commission, but at the 
same time, we should remember that 
the Central Government has not taken 
up full and entire responsibility for 
university education. They have a 
limited responsibility in this matter. I 
would personally be happy if the 
Central Government can take full 
responsibility, but in the present 
situation when our own resources are 
limited, I think for some time to come 
we will have to devise some methods 
by means of which we can develop 
greater co-ordination for the develop-
ment of the universities.

Shri Harish Chandra Mathar: How
are you going to get over the difficul-
ties mentioned by the Commission in 
this respect?

Dr. K. L. Shrimali: This is a matter
which will have to be examined in 
consultation with the State Govern-
ments and the universities, and I shall 
take the earliest opportunity to 
examine this matter.

With regard to the affiliated col-
leges also, the question was raised, 
and I am in general agreement with 
the Members that unless we can 
solve the problem of the affiliated 
colleges, we do not solve the problem 
of higher education, because we have 
about 800 to 900 affiliated colleges and 
only about three dozen universities. 
After a great deal of consul-
tation with the Commission, we 
have now decided that it is 
possible for the Commission to give
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[Dr. K_ L. Shrimali] 
grants to affiliated colleges also out of 
the funds which will be placed at 
their disposal. From this it will be 
clear that it is not our intention to 
leave the affiliated colleges out of the 
purview of the Commission and I 
hope as more and more funds are avail-
able to the Commission, they would 
be able to improve not only the uni-
versities, but the large number of 
affiliated colleges which are scattered 
all over the country.

The question was raised with regard 
to the salaries of teachers. From the 
report it is clear that the Commission 
has given a high priority to the im-
provement in the salaries of teachers. 
They gave liberal assistance, 80 per 
cent of the increased expenditure for 
improvement in the salaries of univer-
sity teachers, and now they have deci-
ded to share at the rate of 50 per cent 
for improving the salaries of the tea-
chers of the affiliated colleges also. 
They are giving more assistance for 
the teachers of women’s colleges.

I was not able to understand what 
my friend Shri Mathur meant by sug-
gesting that the engineering talent 
was being wasted in this country. As 
far as I am aware, we are making 
full use of all the engineers and tech-
nicians who are coming out of our 
universities and colleges, and I think 
It should be a matter of satisfaction 
for us that today as far as engineering 
personnel is concerned, this country is 
able to meet all its requirements.

Shri Sinbasan Singh: They are
not getting employment.

Dr. K. L. Shrimali: With regard to 
employment also, I am not aware 
that there is any acute unemployment 
as far as the technical personnel is 
concerned. What happens is that some-
times a student comes out of an engi-
neering college and goes straight to 
the employment exchange and gets a 
lob after two or three months. And 
we get the impression that engineers

do remain unemployed. My informa-
tion is that as far as engineers are 
concerned they are fully employed in 
our factories and in various kinds of 
industrial concerns. I could not un-
derstand when my hon. Friend Shri 
Harish Chandra Mathur said that en-
gineers should not be asked to admin-
ister. That was a point which I 
could not understand.

Shri Harish Chandra Mathur: I
never said it.

Dr. K. L>. Shrimali: As far as I
remember, he said that the engineers 
should not have any administrative 
responsibility and they should not 
work like clerks. The work of a clerk 
is also a noble work. I do not think 
that that is something on which we 
should look down upon. An engineer 
also has to do certain administrative 
work, and I do not think it is fair to 
say that that should be looked down 
upon.

Shri Harish Chandra Mathur: It is
not a question of looking down upon, 
t said that most of our engineering 
talent was being wasted on clerical 
work. And that is not only my com-
plaint, but if you read the papers, you 
will find that at least half a dozen 
letters have appeared on this very 
subject showing how the engineering 
talent is being wasted.

Dr. K. L. Shrimali: I do not think 
it is possible to divide these responsi-
bilities completely and sav that the 
technical man should handle only 
technical work and should not have 
any administrative work and that an 
administrator should not have any 
technical knowledge. Some kind of 
combination there will always have to 
be in all kinds of technical work.

Shri Tyagi (Dehra Dun): There is 
too much of red-tape, which has to 
be cut out.

Dr. K. L. Shrimali: Now, I come to 
the question of language. Various 
Members have raised the question of
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the medium of instruction. The Uni-
versity Education Commission had 
made certain recommendations with 
regard to the medium of instruction. 
Since then, that matter has been ex-
amined by various committees, and 
recently by the University Grants 
Commission. The Universiy Grants 
Commission had appointed a
committee under the chairman-
ship of Dr. Kunzru, and that 
committee has made certain
recommendations with regard to 
the medium of instruction at the uni-
versity stage. And the University 
Grants Commission has accepted the 
recommendations of the Kunzru Com-
mittee. The recommendations of the 
Committee are that as far 
as the medium of instruction
is concerned, the changeover 
from English to the regional 
languages should be a slow process, 
and in that process we should ensure 
that the standards are not lowered 
in any way. The University Grants 
Commission has accepted that position. 
And I am hoping that the universies 
also will follow the example and will 
follow the general policy which has 
been laid down by the University 
Grants Commission. In this matter, 
it is neither possible for Government 
or the University Grants Commission 
to dictate to the universities, nor 
would I like the University Grants 
Commission or Government to dictate 
to the universities. The universities 
in our country must be free to frame 
their own courses and curricula. It 
would be a very unhappy day for the 
country when Government dictate to 
the universities what courses and what 
curricula and what medium of instruc-
tion they should follow. And this is 
a matter which I think we can leave 
to the discretion of the universities, 
and I hope that they would not do 
anything which lowers our standards 
or which is not in the interests of the 
nation.

Shri Daaappa (Bangalore): I would 
like to know whether Government 
have any views on the question of

medium of instruction in the univer-
sities.

Dr. P. Subbarayan (Tiruchengode): 
He has already said that he would 
leave it to the universities, and that 
there would be autonomy for the uni-
versities.

Shri Dasappa: I do not want an 
answer to be given by the hon. Mem-
bers here. I would be grateful to the 
Minister if he gives an answer. Have 
Government come to any decision as 
to the advisability of having one me-
dium of instruction for all the univer-
sities or would they allow the regional 
languages to be the media of instruc-
tion in the universities?

Dr. K. L. Shrimali: Government
have accepted the report of the Radba- 
krishnan Commission. And as far as 
the policy of Government is concern-
ed, it is laid down in the report of 
the Radhakrishnan Commission, which 
has been accepted by the Central 
Advisory Board of Education as well 
as the Ministry of Education.

Shri Hem Barua: The Inter-Univer-
sity Board does not accept the Radha-
krishnan Commission’s recommenda-
tions. It has refused to do it.

Dr. K. L. Shrimali: I have been
asked to state Government’s policy, 
and I have explained what Govern-
ment’s policy is.

My hon. friend Shri H. N. Mukerjee 
referred to the Central universities 
and said that there were all kinds of 
complaints in the Vishvabharati Uni-
versity and the Ban&ras Hindu Uni-
versity. With regard to the Banaras 
Hindu University, I would like to gay 
that Government had recently appoin-
ted a committee, and that committee 
ha:> completed its inquiry, and I am 
expecting to have the report in the 
near future.

It is true that some of our univer-
sities, because of various historical 
reasons or because of various other 
circumstances, are not able to dis-
charge the responsibilities which a 
university should discharge. Our uni-
versities should be centres of learning 
and research. Our universities should
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disseminate knowledge. But, at pre-
sent, sometimes, our universities and 
the university men are involved in 
petty quarrels and petty intrigues, 
and are not able to concentrate their 
attention on teaching or the develop-
ment of research. This is a matter to 
which the University Grants Commis-
sion is giving serious consideration.
I hope that as time passes, the Uni-
versity Grants Commission will be 
able to make its impact on the deve-
lopment of the universities and give 
them proper guidance.

The time at the disposal of the Uni-
versity Grants Commission has been 
very short. It is only for about a 
year and half that the University 
Grants Commission has been func-
tioning. In matters of education, it is 
not possible to produce quick results. 
Education is the work of generations.
We have only to see whether the work 
that is being done by Government and 
the universities is on proper lines, and 
whether we are clear about our ob-
jectives and our fundamental values.

I would like to submit that as far 
as the objectives are concerned, and 
as far as the purposes of university 
education are concerned, we are clear 
about them, and we are gradually 
moving towards our objectives.

Then, there is a general complaint 
about indiscipline and various other 
matters. We shall have to have some 
patience, as far as the results are con-
cerned. We should judge the work 
of the University Grants Commission 
not by immediate results but by the 
way in which the University Grants 
Commission has tried to tackle this 
very difficult problem. The problem 
is of great magnitude, and the re-
sources are limited. It is in that situ-
ation that the whole work of the 
University Grants Commission has to 
be judged. And I would like to 
remind the House that the task has 
been by no means easy for the Uni-
versity Grants Commission.
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The House would remember that 
when the University Grants Commis-
sion was being set up one or two 
State Governments had objected to 
the very idea of setting up the Uni-
versity Grants Commission. The State 
Governments naturally wanted to 
have their freedom as far as educa-
tion is concerned. And the universi-
ties wanted to have their autonomy 
intact. I think it is very creditable 
that in spite of these various difficul-
ties, we have been able to see up an 
agency which is trying to develop co-
operation with the State Governments 
and the universities, and we have 
been able to make some impact on 
university education.

Take, for example, the implemen-
tation of the three-years degree 
courses. This subject has been debat-
ed upon in the country for the last 
several decades. It is a question of 
very great importance as far as uni-
versity education is concerned. It has 
been agreed unanimously by the com-
mittees and commissions that the stu-
dents who go to the universities should 
have a certain standard of maturity, 
and that nobody should go to the 
university unless he has attained cer-
tain intellectual standard and certain 
maturity of judgment. It was with 
that in view that the scheme of three- 
year’s degree course was prepared. It 
was recommended by the University 
Grants Commission, the Radhakrish- 
nan Commission and the other 
Committees and Commissions. It is 
the first time that we have taken an 
actual step to implement this pro-
gramme. There are bound to be diffi-
culties because the present system 
has been prevailing for about 100 
years. It is not easy to changeover 
from an old system to a new. There 
are difficulties of transition. There 
may be a University here or a Uni-
versity there or a State Government 
here or a State Government there 
which may have their genuine difficul-
ties in implementing this course and 
we shall have to have patience In this
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matter. I am hoping that in course of 
time all Universities will fall in line 
with this national pattern.

My hon. friend, Shri H. N. Mukerjee, 
also suggested that the University 
Grants Commission should intervene 
and put the Central Universities in 
proper order. If it were done, he 
would come forward and say that the 
Commission is interfering with the 
work of Universities. Therefore, we 
have to be very careful in this matter.
We have to build up proper traditions 
and conventions. I can only assure 
the House that the Commission will 
not be completely indifferent to the 
utilisation of funds sanctioned by 
Parliament. They will have to see 
that the funds are properly utilised 
and Universities are able to utilise 
them for raising academic standards.
It will be the duty of the Commission 
to see that proper academic atmos-
phere is maintained in Universities.
But, as I said, in this matter also,
results cannot be too auick. We will 
have to have patience.

Motion re: 'id AP9IL

1 do not know how my hon. friend, 
Shri Harish Chandra Mathur, found a 
note of diffidence in this Report. My 
own impression is that nowhere is 
there an expression of lack of confi-
dence. In fact, the University Grants 
Commission is proceeding with this 
job with full confidence. There are 
difficulties of availability of funds, 
but these are difficulties which will, 
as I said, have to be viewed in the 
total context of the whole Plan. It is 
true that education is also an instru-
ment for the development of the 
economy of a country. At the same 
time, it has also to depend to some 
extent on the economic conditions of 
the country, and I do not think we 
can be completely indifferent to that 
situation.

Shri Harish Chandra Mathur: I said 
just the other way round. I said the 
Commission was going with confidence;
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it was going in a bold way with de-
termination. That was my opening 
remarks. I did not speak about de-
featism or anything of the kind.

Mr. Deputy-Speaker: Then there is 
agreement between the two hon. 
Members.

Shri Hem Barua: It was I who said 
that.

Dr. K. L. Shrimali: 1 am sorrry.
Some hon. Member on the other side 
made a reference to that.

In the end, I would like to thank 
tion. Members who have participated 
in this discussion. I ain hoping that 
the directions in which the University 
Grants Commission is moving are the 
right directions, and 1 have no doubt 
that the Commission will in course of 
time make its impact on the develop-
ment of our Universities and Univer-
sity education. I can only assure the 
House that as far as Government are 
concerned, they will give full auto-
nomy to the Commission. I am very 
happy to say that in spite of what 
Shri Harish Chandra Mathur has said, 
there has been perfect harmony and 
understanding between the Commis-
sion and the Ministry of Education. I 
am saying this both on behalf of 
Government as well as on behalf of 
the University Grants Commission, 
and I am expressing the feelings of 
the Chairman of the Commission.

Shri Harish Chandra Mathur: The
hon. Minister has not referred to two 
important points which were raised. 
One is about the technical and engi-
neering education, and the responsibi-
lity of the University Grants Com-
mission in that respect and their 
sphere of work, whether they are also 
responsible for this or not.

The other point—and that was made 
by mr—is regarding the colossal waste 
arising oir of failures which are only 
peculiar to this country. The figures 
were given by my friend Shri Muker- 
jee furtherto emphasise what I had
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raised. Is this matter receiving the 
attention of the University Grants 
Commission and the Education Minis-
try?

per cent of failure and it would mean 
that we ace depriving the really talen-
ted people from getting admission to 
the Universities.

Dr. K. L. Shrimall: With regard to 
technological education, the University 
Grants Commission disperses grants 
to all the technological institutions 
which are connected with the Univer-
sities. The Ministry of Scientific Re- 
Rearch and Cultural Affairs looks 
after the Bangalore Institute and the 
four Technological Institutes which 
are being set up—one of them has al-
ready been set up. For the rest of 
technical education, the University 
Grants Commission gives grants on the 
advice of the All India Council of 
Technical Education, which functions 
under the Ministry of Scientific Re-
search and Cultural Affairs.

There may be various factors; lack 
of proper instructional facilities; 
admission of students who are not fit 
to go to the Universities and ineffective 
teaching. This will have to be exa-
mined by the University Grants 
Commission. I also think that the 
University Grants Commission will 
have to lay down certain criteria with 
regard to the admission of students to 
Universities. I am hopeful that in 
course of time, the University Grants 
Commission will be able to find a so-
lution to this difficult problem.

Mr. Deputy-Speaker: Now this
Report has been considered.

This is the position and there has 
been no difficulty in the development 
of technical education. The All India 
Council of Technical Education makes 
a proper appraisal with regard to the 
man-power and has been making re-
commendations to the University 
Grants Commission from time to 
time. And, on their recommendations, 
the University Grants Commission 
gives grants for the development of 
technological institutions.

With regard to the other point re-
ferred to by both Shri Mukerjee and 
Shri Mathur regarding wastage—I 
did not speak because I was trying to 
finish my speech in time—I wish to 
explain that the University Grants 
Commission and the Government are 
fully seized of this very difficult pro-
blem. I am in full agreement with 
the hon. Members that this is colossal 
waste and we will have to do some-
thing to stop this wastage at the stage 
of University education. It. is true 
that both at the intermediate level and 
the graduate level there are nearly 50

RELEASE OF A MEMBER

Mr. Deputy-Speaker: I have to in-
form the House that I have received 
the following telegrams dated the 
29th April, 1958, from the District 
Magistrate. Bhubaneswar and the Sub- 
Divisional Magistrate, Khurda, res-
pectively:—

(i) “Shri Pratap Kesari Deo, 
Members of Parliament released on 
bail on 28-4-58. Formal report is 
being dispatched by Sub-Division-
al Magistrate, Khurda, before 
whom he was produced and who 
had remanded him to jail on
27-4-58.”

(ii) “Shri Pratap Kesari Deo, 
Member, Lok Sabha, released on 
bail on 28-4-58, afternoon under 
High Court orders. Detailed re-
port follows.”




